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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUD(;\E'\7'> 0/
SOUTH DISTRICT. SAKET COURT COMPLEX. NIEVIQDELHI _k

ORDER

o llicials are hereby made with izm/radiate eflecrr
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of follo\vi11g""'i”

S.N0. Name ofthe Ojficiltls From To
I. Raj inder Kumar (Rctd.

Oflicial).
S/o Sh. Jagua Ram

Office Pool, Administration Branch,
South District, Saket Courts. New Delhi.

Mediation Centre, South, Saltct Courts,
Complex, New Delhi.

2. Dccpak Sharma
(ELI: 36434725)

.l/\ in the Bar Reference Library. South.
Saket Cout'ts. New Delhi

.IA/Ahlmad in the coht ofthe
undersigned.

3.
J A
(EC575549449)

Sh. Dalip Kumar Mantlal. .l/\ in the Mediation Centre. South. Saket
Courts. New Delhi.

Reader cum Ahlmad in the court of Ms.
Pooja Kumari, MM NI Act. Digital Court-
02. South. Saket Courts, New Delhi

4. Sh. Narender Ku mar.
(Rctd. Oflicial)
S/o Sh. Kunwar Singlt

Office Pool, Administration Branch.
South District, Saket Courts, New Delhi.

Bar Reference Library, South, Saket
Courts, New Delhi

S.
.l.lA
(EC: 43s%ot>4)
Sh. Akash Kumar Mcena. .l.l/\/Asstt. Ahlmad in the Vacant court of

l..<l. MM-02, NI Act, South. Saket
Courts. New Delhi.

.l.lA/Asstt. Ahlmacl in the court oi‘ Ms.
Tanvi Khurana, CMM. South. Saket
Courts, New Delhi.

6. Sh. An il Kumar. .lA .lA/Ahlmad in the Vacam court oi’ Ld.
MM-02, Nl Act, South. Saket Courts,
Ne\v Delhi.

.lA in the Record Room (Sessions). South.
Saket Courts, New Delhi. "

Not0.

'1.

2.

3.

4.

Earlier transfer posting order dated 05.02.2024 with respect to Sh. Pram Singh, .iA (EC; lO78I) stands cancelleid“
and Sh. Akash Kumar Meena. .l.l/\, oi‘ this itnmediatc order. is appointed as l"" link to look after the work of Sh.
Prem Singh. .l/\ in the absence oflater.

Sh. Shiv Kumnr Yadav. .lA (EC: 58050229), is hereby withdrawn as ls‘ link to Evening Cell, South and Branch In-
charge. Evcnin,,' Cell is directed to look after the work oi‘ evening cell in the absence of Sh. Sunil Kumar, .IA.
Evening Cell. in addition to his present assignments.
Sh. Mohit Kapoor. .lA/EC:7983462l is hereby appointed as 1“ link to look afier the work oi’ Bar Reference Library
in the ahsencc ol'Sh. Narendcr Kumar. Retd. Official.
Non-compliance ofthis order or immediately proceeding on leave shall be viewed seriously. ‘V q_
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(SUGANDHA AGGAIKWAL)
Oflicer In-Charge (Admn.ll)

South District, Sakct Courts Complex
New DelhiNo./\dmn.ll/DJ-(S)/P&T'SD/24; @tt_efi ‘tt3‘i_ Dated. New Delhithe Q-j]'.3IZg?,\g

Copy l‘or\\"artled for inl‘orniation and necessary action]:-
I . The Ld. Principal District & Sessions Judge (HQs), Tis I-lazari, Delhi.
2. The Oflicer-In-Charge(s)/Ot‘iicer(s) concerned.
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The Officcr-In-Cliargc, Computer Branch, South District.
Personal Secretary to Ld. Principal District & Sessions Judge. South District.
The Drawing and Disbursing Ofliccr. South District.

6. The AOJ (Administration). HQs. 'l‘is I-lazari. Delhi.
\Z./ Website Committee. I-lQs. Tis Ilazari. Delhi.

8. The PRO, South District. I/“V
9. Dealing Official / l.AYl-LRS Seat. Tis llazari Courts. Delhi. U?”
IO. Dealing Ofticial. R&l Branch. South District for uploading on LAYERS. __/~/a‘
I I. Oliicials concerned. ~ 0,4
12. Guard File. ~ ,

(SUGANDHA  “'AL)
Officer In-Charge (Adnm.II)

South District, Saket Courts Complex
New Delhi


